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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

OA.No.1438 of 1889

New Delhi this 11th day of June, 19885
HON’BLE SHRI K. MUTHUKUMAR,MEMBER(A)

Aditya Gaur

5/0 Shri 5.5.Trivedi
R/o A-13 Shivaji Cclony
Meerut Cantt.

wWorking as TGT

Kendriya Vidyalaya Sangathan

Sikh Lines

Meerut Cantt. ... Applicant

By Advocate: Shri R.K. Gaur
Y& sus
Union of India, through

1. Secretary
Ministry ©of HRD
Shastri Bhawan
New Delhi.

2. The Commissicner
Kendriya Vidyalaya Sangathan
\\ 18 Institutional Area
Shaheed Jeet 5ingh Marg
New Delhi 110 016,

The Principal

‘Kendriya Vidyalaya Sangathan
SiKkh Lines :
Mesrut Cantt.

“

4, Shri H.M. Kaire
The Commissioner
Kendriya Vidyalaya Sangathan
18 Institutional Area
Shaheed Jeet Singh Marg

New Delhi 110 016. ... Respondents

O R D E R (ORAL)

;  Hon’'ble Shri K. Muthukumar,M(A)

7

The applicant is aggrieved over his transfer
from his present place of posting viz. Kendriya

Vidyalaya, Hasipur by impugned order dated nil
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{Annexure FP.1). It is stated that the
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made a representatiocn to the respon

‘(Annexure P.3) on receipt of the above impughed order

followed up by subssguent representation dated 1.3.99
{(Annexure P.5) and the respondents have not so fTar

1ied to the same. Therefore, the applicant has

After hearing the learned counsel for the
applicant, I consider it proper to dispose of this OA
at the admission stage itself by directing the

& of the representations of the

w

respondents to dispo
applicant dated 22.12.98 (Annexure P.3) and dated
1.3.83 {Annexure P.5) by a reasoned and speaking order
within a periocd of 15 days from the date of receipt of

a copy of this order. I order accordingly.

It is open to the applicant to seeK such
remedy as may be available to him under law it any

grievance still persists after the respondents dispose

of the repressentations. NoO costs,

Registry may send a copy of this application
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